2CQi Oral Answers

SHrRI DAHYABHAI V. PATEL: May I
know if there is one committee er different
committees for different items of export?

SHRI N. KANUNGO: There is ore
committee.

SHrRI DAHYABHAI V. PATEL: May 1
know the personnel of tlie Committee?

SHRI N. KANUNGO: The Chairman is Dr.
Muranjan and the Member is Mr. S. R. Sen of
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+278. [The questioner (Shri Sundar Mani

Patel) was absent. For answer, vide cols.
2124 infra.]

ALLOTMENTS FOR HOUSING SCHEMES

the Planning Commission.
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+279. SHRI DEOKINANDAN NARAYAN:
Will the Minister of WORKS, HOUSING AND
REHABILITATION be pleased to state:

(a) the allotments made to various States
for housing schemes for the Third Five Year
Plan period; and

(b) the amounts allotted to the States for
the first two year; of the Plan and the amounts
actually utilised by the States during that

period?
G FPIT T AEA £ ! g oAd THE DEPUTY MINISTER IN  THB.
T FT VT AT wAr ) gur | MINSTRY oF WORKS,  HOUSING anD

REHABILITATION (SHRI P. S. NASKAR):
(a) and (b) A statement giving the
required information if. placed on the
Table of the Sabha.
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SrATEMENT e

Third " Plan
Government

atlocations, Central

assistance  allocated to  Stoie
during 1961-62 and

1962-63, and the amounts actually

drawn by them in the first 2 years of the Third Plan under the
Housing Schemes.
(Rupees in lakhs)
Central 1961-62 1962-63 Total Total
assisg- afloca-  amount
Name of State tance  Alloca- AmountAlloca- Amount tions drawn-
alloca- tions drawn  tions drawn in 2 in 2-
ted for made made years  years
Third (1961-63) (1561-63)
(1961-66)1
Andhra Pradesh . . 58300 8904 %607 5810 4790 14723 103°97
Aam . . 6700 369 1762 1516 726 4I°4% 2488
Bihar . . . 65500 106-40 98:20 B8-81 79°80 19521 178 09
Gujarat . . . 934725 I57°60 129-95 13348 61-28 201-0f I91-23
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Rupees in lakhs.

Central 1961-42 1962-63 Tots] Total
assig- — —_ alloca-~ amount
tance Alloca- Amount Alloca- Amount Liong drawn
Name of State  alloca- tions drawn tions drawn n 2 in 2
tect for made made yearls Yyeals
Thiry plan (1961-63) (1961-63)
(1961-66)
Jammu an| Kashmir 184°25  33°35 22°13 23°22 16'83 657 3896
Kerala . + 30I°73  4I'50 33'87 4024 34°28 8174 68-1%
Madhya Pradesh . 534°ST 7677 64°85 7772 77°49 154°49 14234
Madras . B45-34 202°13 179-73 160°30 106°99 362-43 28671
Maharashtrs . 1635°59 345°39 371'74 251°48 145'96 50687 s17°70
Mysore . $34°00 88-05 6836 B5-45 64'73 I73'S0 133°09
O . « 324757 49727 43744 34°07 20°59 B83'34 6403
Punjab . . . 283:00 4893 43-40 3879 33'46 B7'72 7686
Rajashan . . . 446°00  54'35 4938 Br-70 £7°20 13605 106 §
Uttar Pradesh . 1160°27 25197 232'80 I110'87 47-12 362'84 27992
Wast Bengal . 98025 242°50 144°32 171'68 63°17 414°18 207°49

ToTAL

SHRI DEOKINANDAN NARAYAN: May
I say that from the statement it appears that
every State ha, been drawn far less practically
from the allotted amounts Riven by the Cen-
tral Government? May I know the reason?

SHRI P. S. NASKAR; The reason is this. It
is a fact that the housing programme is
lagging  behind  because the  State
Governments are not giving it priority as they
are giving to other development schemes in
the various States.

SHRI DEOKINANDAN NARAYAN: May
I know if any State has utilised thig housing
amount for other purposes and, if so, which
are the States and how far those amounts were
utilised by them for other purposes?

SHRI P. S. NASKAR: I have not got the
exact information as to whether the money
allotted for housing has beem utilised for
other development work.

. 9469°75 181354 1555-94 1371'16 B64'06 318470 2420°00

SHRI N. M. LINGAM; In view of the
importance of housing m our scheme of
national reconstruction, what steps do the
Government propose to take to give a push to
the entire programme in the coming years?

SHRI P. S. NASKAR; As the hon. House
knows, at the end of 1962 we had the
emergency and the State Governments could
not give all the priority that was necessary for
housing. Recently from the Government of
India, that is in the Ministry of W.H. and R.,
we have requested the various State
Governments to give this more and proper
priority in the rest of the year of the Third
Plan.

SHRI K. SANTHANAM: May I know if the
Government are aware that the non-
Utilisation of the funds is due to the radical
defects in the housing scheme, themselves?

SHRI P. S. NASKAR: We have not had so
much complaint aout the social housing
scheme for which the Centre gives assistance.
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SHRI LOKANATH MISRA: May I know if
the Minister does not get any report from the
States as to whether the money is properly uti-
lised or not?

SHRI P. S. NASKAR: Whatever money is
spent by the State Governments for housing,
definitely they are properly utilised. There are
checks regarding the utilisation af the money,

SHRI M. M. GOVINDAN NAIR: May I
know whether the M.nistry has found out
from the States why they are not utilising the
funds. What is the impediment in the way of
utilising this money fdtr the housing schemes?

SHrRI P. S. NASKAR: The State
Governments are giving priority to other
development work and unless the State
Governments made allocations from their own
funds, Central assistance does not come there.
So the State Governments have been
requested recently to give more priority to
housing as against other development work.
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SHEI P. S. NASKAR; After

consultation.

SHrRI B. K. GAIKWAD: What is the
contribution of the States and what is the
contribution of the Centre? From the
statement it appears that except Maharashtra
no State hs.s completely drawn the amounts.
May I know the reason as to why there was no
demand for housing?

SHRI P. S. NASKAR: The amount from the
Central assistance quota is only released when
a demand is made by the various State
Governments. As and when they make
demands, the amounts are released.
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SHRI AKBAR ALI KHAN: What is the
percentage—how much from the Centre and
how much from the States?

SHRI P. S. NASKAR: If you permit me I
will give the details. The total provision in the
Third Plan is 182 crores—Rs. 122 crores from
the plan resources and Rs. 60 crores fiom the
L.I.C. Out of the Plan allocation of Rs. 122
crores for the various States Rs. 80.59 is
provided for in the Plans of the State
Governments. On the top of it about Rs. 19:40
crores are there for land acquisition and slum
clearance and the Central assistance for the
four (ocial housing schemes, i.e. the low-
income groups etc. is Rs. 75.29 crores and
100 pe; cent, is provided by the Central
Government. For slum clearance schemes,
whatever the State Government may give the
Centre gives three times that
amount.

SHRI DEOKINANDAN NARAYAN: May
I know what part of the allotted amount was
meant for rural areas and how far that amount
is utilised up to now?

SHRI P. S. NASKAR: I have not got the
break-up of the various housing schemes.

SHRI CHANDRA SHEKHAR: Is It a fact
that the worst performance in this respect has
been that of Uttar Pradesh?

SHRI P. S. NASKAR: The statement is
there and whatever opinion the hon. Member
wants to form, he can form from it.

+280. [Transferred to the 3th March 1964].

THERMAL POWER PLANTS

+281. SHRI DAYALDAS KURRE: Will the
Minister of IRRIGATION ANO POWER be
pleased to state:

(a) the Statewise number of thermal power
plants;



